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To,

The Registrar, .

National Green Tribunal,
Principal Bench,
Faridkot House, Copernicus Mark,
Ncw Delhi - 11000

Sir,

Sub:- Furnishing compliance
Bhuj ngadaspnahalli Lake,
No. 447 l2Ol9'.

Arr rlirt:r:tcd by the Hon'ble NGT, Principal Bench, New Delhi in O.A. No.

,l,l'/ l'.lol9, compliance report in respect of Bhujngadasanahalli Lake,

llrrrrpirrlor'<: South is herewith attached for kind perusal with a request to

lllrrr r llrr: same before the Hon'ble NGT, Principal Bench, New Delhi at the

nrt t llrrtl .

ItrP"tt t t ls'

Yours faithfullv,

Member Secretary

report in respect of
Bangalore South - O.A.
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Compliance report to the directions issued by Hon'ble National Green
Tribunal in O.A. No. 447 of 2OL9.

Ref: - Order dated 31.O7.2OI9 passed by the Hon'ble National
Green Tribunal, Principal Bench, New Delhi.

*********

1. In obedience to the directions dated: 31.07.2019 by the Hon'ble
National Green Tribunal, Principal Bench, New Delhi in O.A. No.
447 l2OI9, a meeting was convened on 17.08.2019 following
Departments were directed to attend the meeting to discuss the
directions issued by the Hon'ble National Green Tribunal, Principal
Bench, New Delhi in respect of Bhujngadasanahalli Lake, Bangalore
South, Karnataka.

Secretary,,Minor Irrigation Department, Bangalore
The Chief Executive Officer, Bangalore Urban
Panchayat DeVelopment Offrcer, Bangalore Urban District

2. On 17.O8.2OI9 Sri. C. Mruthyunjaya Swamy, Secretary, Minor
Irrigation Departmdnt, Bangalore, Panchayat Development Officer,
Bangalore Urban District and Dr. Doddashanaiah, Regional Officer,
Karnataka State Pollution Control Board, Anekal have attended the
meeting.

The Regional Officer, Karnataka State Pollution Control Board,
Anekal presented the facts before the Presiding officer about the
llhujngadasanahalli Lake.

4. 'l'hc Regional Officer, KSPCB Anekal informed that the
lfhurjangadasanahalli Lake is located in the downstream of
Srtkulavara Lake, there are no major industries around the lake, the
Solicl waste generated from the village is being dumped on one side
ol' lhc tank bed and further informed that the rejuvenation of the
hrkt' is to be taken up by the concerned authorities.

Tlro Hrcrelrtt'y, Department of Minor Irrigation informed that they will take
tlJl llrn lKHuc rrrrd requested 6 months time for the same.

Aftor ltnrrrirrg, lhc Presiding Officer directed as below;

| , lthrlrorrr'ltrnt;nt of the lake, if any, shall be cleared.
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2. Tlne Secretary, Department of Minor Irrigation shall submit an
action plan for rejuvenation of the lake within one month.
The Regional Officer shall monitor the lake water quality and
submit the report.
The Registrar, National Green Tribunal,.Principal Bench, New Delhi
is requested to place this compliance rep6rt before the Hon'ble NGT.
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